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S.No. Agency Amount
(Rs. in lakhs)

8. Lokpriya Bordoloi Smirity Bhawan, Tangla, Assam 2.00

9. Nalbari Natya Mandir, Nalbari, Assam 1.00

10. Mangaldai Natya Mandir Parichalana Samiti, 1.00
Darrang District, Assam

11. Chotanagpur Regional Handloom Weavers 5.00
Cooperative Ltd., Ranchi, Bihar

12. Natya Shodh Sansthan, Calcutta, West Bengal 5.00

1997-98

1. Mangaldai Sports Association, Magnaldai Darrang, Assam 20.00
Kaliakor College of Education, 5.50*
District Nagaon, Assam

3.  Kamrup Natyagosthi, Kamrupiya Sanatan Dharam 2.06*
Mandali, Tezpur, Assam .

4. Omalur Panchayat Union, Salem, Tamil Nadu 1.00

S. Institute for Resource Management & Economic Development, 2.00
Vivek Vihar, Delhi

6. Sweekar, Rehabilitation Institute for Handicapped, Secun- 2.00
derabad, Andhra Pradesh

7. Chief Minister’s Relief Fund 5.00
(Jabalpur Earthquake), Bhopal, Madhya Pradesh

8. Bhartiya Vidya Bhawan, Salt Lake City, Calcutfa, West Bengal 6.40*

9.  National Safety Council, Sion, Mutibai, Maharashtra 5.00

10. Birsa Munda Statue Committee, Rourkela, Orissa 5.00*"

11. Ramakrishna Mission Boys Home, 0.80
Distt. North 24, Parganas, West Bengal

12. B.T. Ranadev Memorial Trust 5.00*
Talkatora Road, New Delhi

13. Axam Jatiya Vidyalaya, Guwahati, Assam 5.00*

* Steel

** To be paid in 3 instalments. Rs. 2.5 lakhs has been released so far.
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WRITTEN ANSWERS TO UNSTARRED
QUESTIONS

Supply of washed coal te Thermal Power
Plants

2129. DR. ALLADI P. RAJKUMAR:
Will the Minister of COAL be pleased to
state:

(a) whether Government have made
any assessment of the present capacity of
the washeries forsupply bf “washed” coal
for use in the Thermal Power Plants;

(b) if so, the details thereof and the
plans for setting up of more washeries;

(c) whether the capacity would be ade-
quate to match the requirements for
“washed” coal of the Thermal Plants for
whom to use of “washed” coal has been
made mandatory from June 2001; and
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(d) if not, the steps being taken to
match the requirements?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRI DILIP
RAY): (a) and (b) Yes, Sir. As per the
notification of Ministry of Environment
& Forest that all power projects which
are 1000 Km. away from the source of
coal supply or are located in urban and
fragile ecology areas will have to use coal
of less than 30% ash by (1.6.2001. The
requirement of washed coal for thermal
power stations has been assessed at 90
million tonnes. CIL has already com-
menced a non-coking coal washery at
Piparwar (capacity 6.5 million tonnes),
Bina-Deshalling plant (capacity 4.5 mil-
lion tonnes) and Gidi washery (capacity 2
million tonnes) which has recently been
converted from a coking coal to a non-
coking coal washery. CIL floated a global
tender for 4 washeries (total capacity 20
million tonnes) on Build-Own-Operate
(BOO) basis at Ananta-Bharatpur, Kalin-
ga, Deepika and Sasti. CIL issued letter
of intent to the selected bidder more than
2 year ago but the final contract is yet to
be awarded as the negotiations with the
consumers for washing charges has not
been finalised. One non-coking coal
washery is under construction by Bombay
Suburban Electric Supply Co. (BSES)
having a capacity of 2.5 million tonnes-
anindependent power producer.

(c) and (d) With the experience that
Coal India has gained in setting up of the
washeries and the problems in finalising
the commercial terms with the consumers
for the washing charges, the Ministry of
Coal is of the view that future washeries
should be set up by the third party who
shall negotiaite washing charges with the
consuming power stations and would re-
ceive the linked coal for these power

.stations from Coal India Limited. Coal

India Limited would assist the washcry‘
operators in making the land, power and

v;ater supply available to the extent feas-
ible.



